F.No. 1-1156/FSSAl/Imports/2014 (Part 1)
Food Safety and Standards Authority of India
(A Statutory Authority established under the Food Safety & Standards Act, 2006)
_ {(Imports Division}
FDA Bhavan, Kotla Road, New Delhi-110 002
Dated: 215t June, 2018

OFFICE ORDER

Tn supersession of earlier order dated 21.01.2016
Dr. K U Methekar is hereby appointed as the Authorised Cfficer for the jurisdiction of

JNPT, Mumbai for clearance of imported food at the said location w.e.f. 21.06.2018 till further
orders in terms of the provision contained in Section 47(5) of FSS Act, 2006 and Regulation 13(1)
of FSS(Import) Regulation, 2017. The address and the contact details of the Authorised Officer
are given below:

Dr. K U Methekar
Deputy Director
Food Safety and Standards Authority of India
(A Statutory Authority established under the Food Safety & Standards Act, 2000)
902, Hall Mark Business Plaza, Sant Dyaneshwar Marg,
Oppst. Gurunanak Hospital Road, Bandra (East), Mumbai- 400051
Telefax: 022-26817995, Tel: 022-22617672, 26420961, 27470708

Dr Sheetal Gupta, Scientist Group (IV) (2) is appointed as the Link Officer to Dr. K U Methekar
and as such, will discharge the functions of Authorised Officer, for the jurisdiction of JNPT,
Mumbai in the absence of Dr. K U Methekar.

This issues with the approval of the competent Authority.

I

(Pawén Agarwal)
Chief Executive Officer

Copy for information to:

PPS to Chairperson, FSSAI
PPS to CEQ, FSSAI, FSSAI
Chief Management Services Officer
Smt. Seema Jere Bisht, Additional Director General, Risk Management Division
Sh. § P Sahu, Commissioner (Single Window),
Advisor(Standards), FSSAI FSSAI
Advisor (Codex/Regulations), FSSAL
Advisor (QA), FSSAI
Director (Regulatory Compliance), FSSAI
. Director (RARD/FSMS), FSSAI
. Director (Imports), FSSAI
. Head (GA/Legal), FSSAI
. CITO (IT), FSSAI- For uploading on the website.
. Senior Finance and Accounts Officer, FSSAI
. Assistant Director (Establishment), FSSAIT
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